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methods, which served them for thousands of years. Over the last few decades, however,
most of these ponds in our country have been filled with earth and built upon by
greedy people, thus destroying their original character. This has contributed to the
water shortages in the country." 3MREY H I=M SERFM &1 off. "We give directions
to all the State Governments in the country that they should prepare schemes for

eviction of illegal/unauthorized occupants of Gram Sabha, Gram Panchayat and others.”
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SHRI TIRUCHI SIVA (Tamil Nadu): Sir, I would like to associate myself with the

Zero Hour mention made by the hon. Member.

SHRI T.K. RANGARAJAN (Tamil Nadu): Sir, [ would also like to associate myself

with the Zero Hour mention made by the hon. Member.
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Need to link Aadhar with voters list
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PROF. M. V. RAJEEV GOWDA (Karnataka): Sir, [ would like to associate myself

with the Zero Hour mention made by the hon. Member

SHRI K.T.5. TULSI (Nominated): Sir, I would also like to associate myself with

the Zero Hour mention made by the hon. Member.

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, [ would also like to associate myself with

the Zero Hour mention made by the hon. Member.

SHRI T K. RANGARAJAN (Tamil Nadu): Sir, I would also like to associate myself

with the Zero Hour mention made by the hon. Member

DR. AMEE YAINIK (Gujarat): Sir, [ would also like to associate mysell with the

Zero Hour mention made by the hon. Member.

SHRI KUMAR KETKAR {Maharashtra): Sir, [ would also like to associate myself

with the Zero Hour mention made by the hon. Member

SHRIMATT WANSUK SYIEM (Meghalaya): Sir, I would also like to associate
mysell with the Zero Hour mention made by the hon. Member.
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DR. VIKAS MAHATME (Maharashtra): Sir, I would also like to associate myself

with the Zero Hour mention made by the hon. Member.

DR. BANDA PRAKASH (Telangana): Sir, I would also like to associate myself

with the Zero Hour mention made by the hon. Member.

SHRI K.C. RAMAMURTHY (Karnataka): Sir, I would also like to associate myself

with the Zero Hour mention made by the hon. Member.
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Need to check illegal trade and trafficking of livestock
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